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QA 357/92 	22.4.97 
(Per; B.S.}iegde, Member(J)) 
Mr0  S.PoSaxena, counsel for 
the applicant. 
Mr. ft K Shetty, counsel for 
respondents. 

In view of the Submissions made 
by the learned Counsel for the 
applicant that most of the 
applicants have either been 
promoted or retired and that 
they are not interested in 
contesting the O.A., theO.A 
is dismissed as not Contested. 
No order as to costs. 

(P.P.S ivastava) (B.S.Hegde) 
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